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ment securities haS been made taxable 
by a recent Government order: 

(b) if so, the estimated annual 
income to the exchequer by the en-
forcement of this order; and 

(c) whether the privy purses are 
covered by the Compulsory Deposit 
Scheme? 

The Minister of Finance (Shri 
Morarji Desai): (a) The exemption 
from tax on the income from Govern-
ment securities enjoyed by the Rulerll 
has been withdrawn with effect from 
the current assessment year. 

(b) No statistics have so far been 
maintained regarding the income of 
the Rulers from Government securi-
ties, as the same has hitherto ~n 
exempt from tax. In order to esti-
mate the addition to revenue on 
account of 1lhe withdrawal of the 
aforesaid exemption, an elaborate en-
quiry and calculations will have t.o be 
made and this will involve conslder-
able amount of labour not commensu-
rate with results. 

(c) No, Sir. 

Hostel for WorklDc Girls 

316 Sbrl DaIjit Singh: Will the 
Mini;ter of Works, Housing aDd Re-
habilitation be pleased to refer to the 
reply given to Unstarred Question 
No 12436 on the 4th April, 1963 and 
8taie the progress SO far made to im-
plement the scheme to construct a 
hostel for working girls in Delhi? 

The MInister ot Woru, Hoas\Dc aDd 
Rehabilitation (Shrl Mehr Chand 
Khanna): Work on the hostel has 
been started on the 28th July, 1963. 

U-Carat Jewellery Factory 

r Sbrl R. Bana: 
J Sbrl .uta Smrh: 

317. "1 I!Ihrl P. It. Deo: 
l Sbrl 0Dkar Lal Benv.: 

Will the Minister of Jl'bwlee be 
pleased to state: 

(a) whether Government have 
received a proposal from the Rajas-
than Government to start a 22-Carat 
Jewellery Factory; and 

(b) whether Government have 
considered the proposal and if so, 
with what result? 

The Minlster of Fblance (Sbrl 
Morarjl Desai): (a) No. 

(b) Does not arise. 

"r.B. Patleats In Delhl Hospitals 

•. Shrl Bama Chandra Mallick: 
Will the Minister of Health be pleased. 
to .tate: 

(a:) the number of T.B. patients ad-
mitted in the General Hospitals in 
Delhi and New DeJftJ.i during 1962-63 
and in 1963-st upto 30th July; 

(-b) whether these patients remained 
with general patients; and 

(c) whether any special diet wall 
supplied to these patients? 

The MlnilIter of Health (Dr. SusldJa 
Nayar): (a) The information for tale 
hospitals other than the hospitals of 
the Delhi Municipal Corporation is as 
follows: 

1962 1348 
1963 (upto 30th July) 1009 

(b) Thse patients are admitted with 
general patients but lIS soon as the 
case is diagnosed to be infectious, 
necessary preventive measures are 
taken to separate them from general 
patients as far as possible Or to dis-
charge them from the Ihospital and ad-
vise them to take treatment in T.B. 
clinics and hospitals. 

(c) Suitable diet as indicated was 
supplied to these patients. 
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DrIDklng water Scheme In Assam 

370. Shrimati JyotSJla Chanda: wm 
the Minister of Health be pleased to 
state: 

(a) whether any amount was 
sanctioned to Assam for drinking 
water scheme in the urban areas in 
the Second and Third Plans; 

(b) whether any amount was sanc-
tioned for the water works scheme in 
Silchar in the light of 1Jhe request of 
the Assam Government; and 

(c) if the reply to parts (a) and (b) 
be in the negative, the reasons there-' 
for? 

The Minister of Health (Dr. Sashila 
Nayar): (a) Yes. A sum of Rs. 69·18 
lakhs has been paid as loan to the 
Government of Assam for implement-
ing their urban water supply schemes 
during 1Jhe n Plan Period and the 
first two years of the m Plan. 

(b) No such request .. has. been 
received from the Assam Government. 

(c) Does not arise in view of (a) 
and (b) above. 
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